~A

* CENTRAL ADMINISTRATIVE TRIBUNAL
| JAIPUR BENCH, JAIPUR

ORDER SHEET

'ORDERS OF THE TRIBUNAL

- 06.08.2009

OA No. 428/2006

Mr. Nand Kishore, counsel for applicant
Mr. Mukesh Dhamera, proxy counsel for
Mr. T.P.Sharma, counsel for respondents

‘ ' : The learned counsél for the applicant submits that in view of
the drder.possed today in OA No. 426/2006, ‘rhe‘prese’.rnf OA does

not survive.

In view of above submission, the OA stands disposed of as

Ay sy~ doesnot survive.
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